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The Minister of Rehabilitation and
Minority Affairs (Shri Mehr Chand
Khanna): (a) The number of pro-
perties sold is about 1§ lakhs. Sale
deeds have been issued in a number
of cases, but they still remain to be
issued in others. Steps are being
taken to expedite the process so that
the remaining sale deeds are issued as
soon as practicable.

(b) The question of payment of
interest does not arise because pro-
visional possession has been given in
most cases and no rent is charged by
Government after specified dates.

Trade Talks with Ceylon Government

*1001. Shri Achar: Will the Minister
of Commerce and Industry be pleased
to state:

(a) whether it is proposed to open
talks with Ceylon Government for the
purpose of coming to an agreement to
regulate trade between India and that
country; and

(b) whether Ceylon Government
has proposed to send a delegation to
India for the said purpose and if so,
when it is coming over here?

The Minister of Commerce (Shri
Kanungo): (a) and (b). An invitation
has recently been extended to the
Government of Ceylon to send a dele-
gation to India in September 1981 to
discuss matters relating to Indo-
Ceylon trade. It is not known yet as
to when the proposed delegatior. will
eome.

Small Scale Indastries

*1082. Shri Punnoose: Will the
Minister of Commerce and Industry be
pleased to state:

(a) whether it is a fact that the
small scale manufacturers who desire
to set up small scale industrial units
and obtain loan from Government om
instalment basis are asked to buy
machinery from particular firms only;

(b) whether it is also a fact that
these firms charg: much higher rates
than the competitive prevailing rates
in the market;

(¢) whether it is also a fact that a
large number of manufacturers could
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not avail of thi: facility du. to the
abcve policy; and

(d) if so, whether Government pro-
pose to remove this condition for the
purpose of granting loans to the small
scale manufacturers?

The Minister of Industry (8hri
Manubhai Shah): (a). No loans
are given by the Governmeng of India
directly to small units for purchase of
machinery. Presumably  the  hon.
Member is referring to the scheme
under which the Nationa! Smal! In-
dustries Corporation supplies machi-
nery on Hire Purchase basis to small
scale units. Under this scheme, the
applicants have (o furnish full speci-
fications and one set of quotations
received by them from suppliers. The
National Small Industries Corporation
calls for quotations from the supplicrs
indicated by the applicant, and if the
suppliers are only Agents or ghippars,
the Corporation takes the additional
precaution of inviting quotations from
the Manufacturers to ensure that the
prices quoted by the Agents/shippers
are reasonable. The quetations thus
received arc sent to the applicants
for selection and orders are placed
only according to the selection made
by the applicants.

(b) Does not arise.

(¢) The number of applications for
supply of machinery by the National
Small Industries Corporation under
its Hire Purchase Scheme is very
much on the increase. viz. ag agamnst
applications for 66! machines valucd
at Rs. 165-43 lakhs accepted in 1956-
57, applications for 2009 machinex
valued at Rs 972.28 lakhs were gc-
cepted in 1960-681.

(d) Does not arise.

Voting Rights to Goans Residing in
India

Shri Jagdish Awasthi:

Will the Prime Minister be pleased
to state:

(a) whether the Government of
India are thinking to grant voting
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